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GOVERNMENT OF INDIA
MINISTRY OF FINANGE
(DEPARTMENT OF REVENUE)

New Delhi, the 6#\ February, 1987,
|

NOT IF ICAT ION
INC OME~TAX

ﬂ

|
Ne, {ELC) (F.Ne.398/2/87~1T(B) : In purslance ef sub=-clause(iii)
of cliuse (44) ef Sectien 2 ef the Inceme~tax Act, 1961 (43 ef 1961)y
the Central Gevernment hereby autherises th% persens mentiened belew
celumn 2, being the Gazetted Officers ef the Central Gevernment, te
exercise the pewers of Tax Recevery Officer(s) under the said Act
in place of the Tax Recevery Officers mentiened belew in celumn 3
in susersessien eof the Netification(s) mentiened belew in celumn 4i=

Sl. Name ef the persens Name of Tax Reco;ery 0ld Netificatien
Ne. te be autherised te Officer(s) in place Ne. and date te be
exercise pewers eof of whem the perss®ns Superseded.

Tax Recevery Officer(s) mentiened in celumn
2 te be autherised.

1) {2} (3) H (4)

1. 5/Shri S.K. Srivastava S/Shri R,S, Gupta! 6573 dated

16.,1.1986
(F,Ne.398/28/85~
IT(B)a

|
2 " Ram Naresh * M.L. Agarwa)l 6903 dated
10.9.1986

(F.Ne.398/20/86~
IT(B).

|

2 This Netificatien shall ceme inte for%e with immediate
effect and in se far as persens mentiened in ¢elumn 2 frem the
date(s) they take ever charge(s) as Tax Recovéry Officers.
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{ BuE+ Alexander )

Under Secretary te the dearnment‘t?"lndia
Te ' l

The Maﬂager,
Gevernment ef India Press,
Mayapuri,

New Delhj.



Cepy ferwarded te :-

l.
2.

3e
4,

Se

6.

7.
8e
9e

10.

11.

12.

1
A1l Directers ef Inspectien including! (DOMS), New Delhi.

The Directer, Natienal Academy of Dlrect Taxes,
P.B. Ne.40, Chhindwara Read, Nagpur. i

The Coemptreller & huditor General of Indza, New Delhi.

The Accountant General; Gevernment of Uttar Pradesh,
Allahabad. i

The Chief Secretary, Gevernment ef Uttar Pradesh,
Lucknew. J

!
The Jeint Secretary & Legal Adviser, Ministry ef Law,

Shastri Bhavan, New Delhi. i
The Cemmissiener ef Inceme-tax, Lucknew/Allahabad.
INC, Inspection Division(GBDT), Mayur|Bhavan, New Delhi.

0.85,D,(Legal), 4th Fleor, Super BazariBuilding,
Cennaught Circus, New Delhi,

DI(RS&PR), Mayur Bhavan, 6th Fleer, New Delhi, 2 cepies
fer issue and distribution. 4

Bulletin Sectien ef DI(P&P), 2nd Fleof, Hans Bhavan,
1.P. Estate, New Delhi. j
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Under Secretary te the Government ef India—————
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